
20-10-2020

Misc. Crl. (bail) Case No. 357/2O20

Seen the petition filed U/s.439 of Cr.P.C. seeking bail for

accused Babul Haque who was arrested and detained in Tezpur jail Hazot

since 16.09.2020 in connection with Tezpur P.S. case No. L50612020

(corresponding G.R. Case No. 243012020) Uls a%14201t091370/34 of IPC.

Case diary, as called for, has been received and perused the

same. Heard ld. Counsel for both the sides.

Brief fact of the case is that the informant was induced to

have physical connectiJn with one Gulzar Hussain on the pretext that he

would marry her. As a result of such physical connection the informant

became pregnant and she had given bifth to a male child in Tezpur Medical

College and Hospital but she was allegedly told by Gulzar Hussain and his

wife that she had given birth to a still born child and later the said child was

allegedly sold to the sister of the present accused. Eventually the informant

got to know that her child was alive and then she lodged the FIR and police

recovered the child and handed over to her.

It appears from perusal of the case diary that investigation of

the case has substantially progressed. From perusal of entire materials in

the case diary I do not find anything to directly connect the present accused

with the commission of any offence as alleged by the prosecution. This

apart, considering the progress so far made in the investigation I am of the

view that further custodial detention of this accused who has already

remained in custody since 16-9-20 is not necessary for any purpose of

investigation.

Consequently, the prayer for bail for the aforesaid accused

stands allowed. It is directed that he shall be released on bail of Rs.10,000/-

(Rupees ten thousand) only with one surety of like amount to the

satisfaction of the ld. Elaka Magistrate on condition that he shall extend all

necessary cooperation to the investigating officer and shall not intimidate

any of the witnesses of this case.

Let the case diary be sent back.

Misc. case stands accordingly disposed of.ffi"
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Additional Seshons Judge
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